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Shri Tushar Chatterjea’: In view of
the fact that fluctustion in stocks is a very
normal featurein the jute industry, is it not
desirable that Government adopts the prine
ciple that at least such drastic steps as the
sealing of looms are not allowed to be taken ?

Shr1 T. T. Krishoamacharl : I am
not prepared to agree to the very facile pre-
sumption that the accumulation of stocks is
of a normal character. I think the accumula-
|t_ioq in this case has exceeded the normal
imits,

N. E. S. Block Advisory Committees

*23, Shrl Bheekbha Bhal : Will the
Minister of Planning be pleased to state :

. (@) whether it is a fact thet the meetings
of Block Advisory Committecs of N.E.S.
}?llocks are held in different villages in Rajes-
than;

(b) if the answer to part (a) above be in
the affirmative whethes any facility for trans-
port is being provided to membevs for reach-
ing places of msetings; and

(c) whether any T. A. or D. A, is paid
to those yon-official members who are neither
M. L. As. nor M. Ps.?

The Deputy Minister of Planning
Shri S. N. Miahra) : (a) M=etings of the
lock Advisory Committces of N.E.S.

Blocks are occasionally held in the villages
other than the block headquarters.

(b) Facilities for transport, wherever
pussible, are provided to the members for
attending meetings of the Advisory Com-
mittces.

(c) No. T. A.or D. A, is paid to the non-
official members from the dlock budgets.
Representatives of the Panchayats age entitled
‘t_o (gci: actual expenses from the Panchayat

unds.

Shri Bheekha Bhai : Is it a fact that
the meetings are held in out of the way places
and that arrsngements are not made by the
Blowks far carrying the members to the place
of meeting?

Shri S. N. Mishra : We have got this
information, namely, that transpert is pro-
vided to the members for attending the meet-
ings in the villages. As regards the enquiry
whether these meetings are held in out of the
way places, | have no information at the mo-
mena.

Shrl Bheekha Bhal : Arising out of the
reply to part (c) of the quzation, may I know
whether Government have msade any enquirics
as {o the extent of T. A. and D, A. given from
Panchayat funds ?

Shrl S. N. Mishrs : The Governm=nt
of Rajasthsn has told us that r-preseniatives
ofe Panchgyats are entitled to their actual
exdenses from Panchayat funds.

Shri Thimmaiah : May I know whe-
ther the members  arc also provided with
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transport facilities for irlspecting the work
in the diff:rent parts of th N.E.S. Blocks ?

Shri S. N. Mlshra : I think that is the
happy experience of hon. M=mbers so far as
T have been able to know from them.l
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Shri Sivamurthi Swamil : May I
know wh: her any dewiled report has been
received the orgenisers of the Vill?e
and Cottage Industries of Wardha, especially,
J. C. Kunsrappa, by the Planning Commis-
sion in order to reorieniate the policy of the
Government in the metter of constituting the
advisory bostds for N.E.S. and Community
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Project Areas and whethar any action has been
taken on the report?

Shrl 8. N. Mishra : I do not quite sc¢
how 1t arises out of this question.

Mr. Speaker : This question relates to-
the holding of meetings in out of the way
placesandalsoto T. A.and D, A.of members
but not with the policy.

€Engineering Pecrsonnel Committee

*34. Shri Babadur Slagb : Will the
Minister of Planning be pleased to
etate

(a) whethes the  Engineering  Pet-~

sonncl  Committee appointed by the
Planning Commission has  suggested
opening of IS new engineering cob-

leges and 62 schools imparting tfein-
ing in civil, mechanical and electri-
cal engineering in the country;

(®) the number of such colleges and
schools that are going to be opened in the
Punjab;

(c) whether the Engineering Per-
sonnel Committee recommended some
sort of epecial financial assistance to the
enginecring colleges and technical schools.
aleeady in existence in various States in
view of the shorsge of Engineering Pes-
sonnel, which is likely to exist in epite of"
training facilities provided in the Second
Plan, and

(d) whether some special financial
assistance has been recommended hy this
Committee for the Engineering Colleges
and Technical Schools in the Punjab other
than the Government Technical Schools and
Engineering Colleges?

The Deputy Minlater of Planning
(Shri S. N. Mishre) ¢ (a) The Committee
has suggested the opening of 18 colleges and
62 schools,

b) For th~ North=rn Region comprising:
the Punjab, the Uttar Pradesh, Rajasthan,.
Jammu & Kashmir, PEPSU, Delhi, Ajmer-
Merwara and Himachal Pradesh, the Commi-
ttee has recommended the establishment of’
4 colleges and 17 schoals. The Committee
has not indicated the number ofinstitutions
© be started in the Punijab State.

%c) It is not clear what the honoursble
member means by “special financial assis:ance’”
in this context. Presumably he means the
financial aesistance for expanding the capecity
of existing inetitutions. Though the Com-
mittee has recomuuended that capacity in the
existing institutions should be expanded fuliy,
separsie financial assistance far it hss not yet
been indicated. The total cost of expansion
of capacity in  existing institutions  phus
the cost of setting up 18 colleges and 62
schools has been estimated 1o be in the
neighbourhood of Rs. 16 croree.

{d) Does not srise.





